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IN THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI.
0.A. No.192/2023

IN THE MATTER OF: -
Gurdeep Singh & Other e Applicant
Versus
State of Haryana .....Respondent
IND
Sr. Particulars Page
No
1 | Reportin compliance of orders dated 21.07.2023. 1-2
2. | ANNEXURE R-1. 3
Copy of Unit letter dated 21.08.2023
3. | ANNEXURE R-2. 4-7

Copy of inspection report of M/s The Shahabad Cooperative
Sugar Mill, Shahabad-Markanda, Kurukshetra

4. | ANNEXURE R-3. 8-11
Copy of inspection report of M/s The Shahabad Cooperative
Sugar Mill (Ethanol Plant), Shahabad-Markanda, Kurukshetra

FILED BY: -

Reg%c.er,

HSPCB, Kurukshetra

Place: Kurukshetra
Dated: 31.10.2023
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IN THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHL.
0.A.No.192/2023

IN THE MATTER OF: -
Gurdeep Singh & Other <o Applicant

Versus

State of Haryana ........Respondent

STATUS REPORT IN COMPLIANCE OF ORDERS DATED 21.07.2023
MOST RESPECTFULLY SHOWETH:-

1. Present complaint has been filed against the following units:-
. M/s The Shahabad Cooperative Sugar Mill, Shahabad-Markanda, Kurukshetra.
II. ~ M/s The Shahabad Cooperative Sugar Mill (Ethanol Plant), Shahabad-Markanda,
Kurukshetra.
The complainant alleged that above mentioned units are not maintaining
environmental norms and emitting huge smoke and producing black fly ash
causing serious health hazards to the local people. The unit is also discharging
industrial effluent without proper treatment, in the open land, causing
contamination of ground water and this is also contaminating water used by
villagers for drinking purpose.
2. The Hon'ble NGT vide orders dated 28.04.2023 passed the following directions:-
“3. In our view, a substantial question relating to environment due to implementation of
Scheduled enactment under NGT Act, 2010 has arisen but before taking any further action in
the matter, we find it appropriate to obtain a factual action taken report, for the purpose
whereof, we constitute a joint Committee comprising State PCB and District Magistrate,
Kurukshetra who shall visit the site, collect relevant information and submit a factual report
within two months by e-mail at judicial-ngt@gov.in preferably in the form of searchable
PDF/OCR Support PDF and not in the form of Image PDF.
4. District Magistrate, Kurukshetra shall be the nodal agency for coordination and
compliance of this order.
5. List for further consideration on 21.07.2023.
6. A copy of this order be forwarded to State PCB and District Magistrate, Kurukshetra by e-
mail for compliance.”
3. The Hon'ble NGT vide orders dated 28.04.2023, a joint committed was constituted
comprising ofState PCB and District Magistrate, Kurukshetra. Accordingly, the joint report
was filed before the Hon'ble Tribunal on dated 20.07.2023.
-+ Thereafter, Hon'ble NGT vide orders dated 21.07.2023 passed the following directions:-
“3. In compliance thereof, during the course of hearing, learned Counsel filed the report to
be approximately 287 pages, and further sought short time to submit a detailed report. A
report with the contents and documents shall be filed by the learned Counsel for the
respondents within three weeks by e-mail at judicial-ngt@gov.in preferably in the form of
searchable PDF/ OCR Support PDF and not in the form of Image PDF.
4. List the matter on 02.11.2023.”
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Sy That the Managing Director, The Shahabad Cooperative Sugar Mill, Shahabad-Markanda,
Kurukshetra was asked to submit the running schedule of the unit so that further
inspection/sampling to be carry out in light vide letter dated 11.08.2023. Accordingly,
they have informed vide their letter dated 21.08.2023 that it is expected to be started in
first week of October, 2023 and mill is expected by 30t November, 2023. The copy of
letter dated 21.08.2023 is attached as Annexure-R-1.

6. Thereafter both the units have been visited again on dated 26/10/2023 and it has been
observed that both the units are still lying closed due to off season. The copies of
inspection reports are attached as Annexure-R-2 & R-3.

y That both the units are expected to start operation in the month of November, 2023.

8. That the detailed report as per directions will be submitted before the Hon’ble Tribunal
after the units come into operation. Therefore, it is requested that the time of three months

may be granted to file complete report in this matter, please.

The report is submitted for kind consideration please. It is undertaken to comply
with the directions passed by the Hon’ble Tribunal.

n

Regional Officer,

HSPCB, Kurukshetra \Q\Nﬂ\\
Districmagistrate
Kurukshetra

Place: Kurukshetra
Date: 31.10.2023
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= Regionsloti, - 70892357
Haryana State Pollution Control Board
ﬁ‘j{:" _ a:ya?c% 13-P 2:¢ Floor Sector 17, Kurukshetra, Ann exure-R-2

Emall-hspcbrokkr@gmail.com
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SPOT INSPECTION REPORT OF THE INDUSTRIES :
K GenerslInformation of unit .My SPanBad SU&&T COW

1. Name & Address of the unit -SS% ﬂ\; " %i g %d.w# Ro=d

2. Emall id of the unit/occupier ' . Scesms bd 1 @ 3“ . CLom

3. - Telephona Nes. - : : ‘7'-{66 I'L”O’ (P'Jﬂ)

4, Fax Nos. ! .

5 Date & Time of Inspection ¢ a6"o' a"‘?s §

‘6. Category of Unit .+ \p&dlorange/Green ,
. 7. Typeofunits . - W Category/Seriously

; _ ' Polluting /others
‘8. Size of unit based ; 7 Sirall
ofzglantu& 4 ac::-: ei:;on investment cost : \lyaef Medium/ Sra

.

g Name of the representative of the unit with

- o1 Maurnish lcumar
' designation present at the time of the inspection, 'S)‘\' s % | 3 9“{ 5] 7
10. Name ofthe D!re:tors/parmgrs/pmp”mrl As CjﬂM 6 E’l . 38 5- :

Manager/Occlpier ete, : : QDJ-).V m] l'«

11.  Detail of products roduct manufa §

(with capactty of !fn?u?laﬁon s s v B SW

quantity per annum) > .
12.  Detail of Raw Material used ' : t)éo..!,,

(with quantity per annum) : 5 Lape :

13, Manufacturing Process (in brief) : C}u}-bkl""j Cq S 3&4, <are

14.  Detall of Machinery installed Involving ‘ '”" w’d’ 'cabhrn 66‘; ’C'Y

polluting process ru ff:S ) : b’

1 ] i 1 !
15, Date of Commissioning of the unit : q“"\/b'jﬂ ' 661 G !\8 g
16.  Status of Consent to Establish - ¢ e 6 6 o V}Q
: Pe'r € wtrd
17.  Status of Consent to Operate Q‘S 7 R
. £ Oba-a,; ru.& 3 0. OQ' a oa"'

18.  Status of Authorization under HWM Rules. -3
B AirPollution .
L. Sources of air emissions from process of - ! .

unit ineluding fugitive &rnlss!ori with type &7 Ie ¢ S TP”

of Bollers/Furness, capacity & stack height. X
r 3 Status of online monitoring System Stacks/ R JQJJ .

if applicable : - oy J L.

3. Detalls about deviation in.the details/ stack of Alr : e\ eLh e
emﬁ!un/ type of fuel If any already provided to /\)D D eVl @..h
Board. X
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11,

12,

13,

14.

15,

1s.

Detail of Stacks/ Chimneys/ Vents
Whether Height of &ll stacks/ Chimneys as per norms
Capacity of D.G. Sets

Stack helght of D.G, Sets above programme and :

whether as per norms
Status of Acoustic Enclosure on D. G. Sets
Nolse results of DG Sets Monitored during {nspection

Type & Quantity of Fuel used
(Separate for each source)

Status of Air Pollution Control Devices (APCD)

(a) Required or Not

(b) Provided or Not

(c) Detail of APCD provided with detall of all
Components.

(d) Whether Structurally adequate or Not
(e) Whether operating APCD Satisfactorily

Whether provided separate flow meters In case of wet
scrubber

Whettier maintained Log Book for consumption of
Electricity/ Chemicals/ water for APCD,

Detall of treatment of effluent In case of wet scrubber
& fts mode of disposal.

Whether provided Sampling arrangements
on all stacks /chemneys including DG Sets.

General Remarks
Weater Consumption
Sources of water supply

Detall of measuring devices provided if any such as flow :
Meters, V- notch ete. i 4

Whether measuring devices has been sealsd

Whether maintained the log book for supply of water
from all sources & consumption for various usss.

Detzil of Water Consumption per day/ month
(a) Domestic Purpose

(b) Boiler / Cooling
{c) Industrial use (Easily Biodegradable)

* (d) Industrial usg (Not Easily Blodegradable)

(e) Other

General Remarks .

Water Pollution

Source & processes of Water Pollution including raw
water treatment If any
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___3___

2. No. of outlets for discharge of effluent

3. Quality of Effluent in KLD
“, Status of Effluent Treatment Plant (ETP)/

Sewage Treatment Plant (STP)

(a) Required or Not
(b) Installed or Not
() Detail of STP/ETP Provided (if required) with

raratid

detail of all components and tachnology used  p)q \-nu:sam},

Domestic: 0, J
Trade: @) v

om ct OK;D : 5
‘?rad::m iqﬂlb

e i

“ved : tas ¥

s Dn-:*?wud

Na o368 danle,

(d) Whether structurally adequate or not FO')M‘, o ' n h“d-u, ’ Se CrnJ-O-'7
() Whether operating STP/ETP Satisfactorily muldy rdf/ ¥ B b\ |
(f) Whether provided online chemical dozing system/ A Oﬂ& de:ub ehs

pH meter

5. ° Mode of Discharge of effluent

6. Name of Water recipient body if any

- & Detalil of land in case effluent Is discharged for

percolation/ Irrigation purpose with justification for
Its 100% utilization.

8. Status of ZLD as per CPCB directions If applicable :

S. Whether provided flow meters on outiet & inlet of
ETP/STP

10. Whether provided separate electricity meter on
ETP/STP

11.  Whether maintained Log Book for consumption of
Electricity/ Chemicals/Quantity of effluent.

12,  Status of oniine monitoring Systerr{, if applicable

13.  General Remarks :

E Hazardous Waste Management

Category of Hazar&ous Waste generated as per rules

2. Type & Qty. of Hazardous Waste generated

. Stock-Pile Quantity of Hazardous Waste
4.  Mode of Disposal & tmatmén}: of Haz. Waste
5. Size of Hazardous waste storage site

6. Display Board for Hazardous Waste at Factory Gate
" Provided or not

¥ 7 Whether agreement made with the service provider

OmD Prmded
SFeB & FPes
" xked a

& Hen, S ude

NP
' 26 Pere Janm porit.
§ A Gotony Poured

Corbon plte Sludol
Domestic: Pa_bu(_ Sewsel.

e S
res s

it Y
Yey ' 7'5

o epemand

i(i) incinerable
(if) recyclable
(iif) disposable

for landfill

(iv) Total
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for disposal of hazardous waste (if ves, give J
No

detail with validity

B. Detalls of Hazardous Waste transported to
service provider

. 1,  Ust& Qty.of Hazardous chemical '1
handled & used: (if any) with thresheid
quantity
5. Whether prepared on site emergency plan and 1N152

. taken Insurance policy under PLI Act, 1991.

3. Name of insurer agency with date & validity of policy

4, ' Whether Hazardous chemicals handling & J
storage: facility is adegquate

5. Remarks
e Spid orit U - Sugorv il and folliy under Rad
Cateyory e Ho Corpent mon%tmrd- The Soud rut
provided 15 TPH - B8l lex uiw'peﬂl % t’:Pad APcm.
T Sald ont uxe Buggos o o gort Snta
Gnler, . Qwd commetted it emD L Th ppcdand:
CCPCB. Lrit Prwded 2 ¢Tp Plont & )2 §0 kLR cad)

operatinrad . Onil o not speation duwing Tl

. ’
J WYezb“an dne B (g Seaymm.
Signature of the representative of Signature of the Officer/Officers .of
the unit. the Board who conducted

inspection

. Name& Destgnation d g

By. Deverder aa?sk
. 3(",5_

Name & Dgsignation
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=y T i 3 a| 01"6
i | : = { lat. 30.5

= Regional office, 1y . 76+ 895138
!m Haryana State Pollution Control Board
ks> SCO 13-P 254 Floor Secto 17, Kurukshetra. Annexure-R-3
i Email-hspchrokkr@gmail.com :
i e fom o =

SPQT INSPECTION REPORT OF THE INDUSTRIES 4
A gshersl Intormation otunit MJ¢ Shahbadl Co- opevah e

<4 Name & Address of the unit % J‘? ;# :bc::gl

2. Email id of the unit/occupier . 1 8eSmskd 1l @ 3m). Lorm
3.+ Telephone Nos. q% 3'6 9_0 S , 6

4, Fax Nos. $ >

5.  Date &Time of Inspection : &6 I ’D' aoas

's._ Category of Unit ; Sfr Jﬁimangelemen

7. TypeofUnits . o+ 47 Category/Seriousty

) Polluting /cthers
"8, Size of unit basad upon investment cost : @ﬁei Me«dlulﬁ.'/ Stnall
of Plant & Machhery_

"8, Nemeofth entative of the unil : 0. hap}'\a
) d;tn;nationeprreegfpst atth:eume ;tg;t{gslﬁ:ecuoﬁ. 'D R K S

10.  Name ofthe DIracto:éparheTslepr!emr/ ; Raj\/ Rﬂksh'd md WS

Manager/Occipier

11.  Detall GfPf'OdUCBIbY. product manufactured ; aﬂ\q no" 60 k L PD

(with capacity of installation &

quantity per annum) 2
12, Detail of Raw Material used ' . MY na. 38503
(with quantity per annum) 3 i e
13, Manufacturing Process (in brief) : -r e;,m;n']u.bm 3 13 A b La'b\db
14, Danit :; Machinery intalled Invohing : f/w - Coy
15,  Date of Commissicning of the unit 1 ) l 12 l >0 2)

16.  Status of Consent to Establish Ob'hle\Ld
' obtaired 30.0% 203y

17.  Status of Consent to Operate
1B.  Status of Authorizafion under HWM Rules.
B Air Pollution }

- L] ]
1. Sources of alr emissions from process of - : 801'6'7 aoTP"’ »
unit ineluding fugitive emissions with type T -

of Bollers/Furness, capacity & stack height.

Z Status of online monitoring System (Stacks/ AAQ): 8 h uk
if applicable \

3, Details about deviatlon in.the details/ stack of Alr : ND ,89 \n Q.hm
emission/ type of fuel if any already provided to y
Board. 5
Distillery Manager
. Ethanol Plant e 144
' ﬁ?\&ighabad Co-op, Sugat Mills L

Shahabad (W), Distt. Kurugshettz
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4. Detall of Stacks/ Chimneys/ Vents 9 0 \
5. Whether Height of &ll stacks/ Chimneys as per norms : A pEY nov ek
6.  Capacity of D.G. Sets ; : 1 VP :
7. Stack height of D.G, Sets above programme and : nor»
whether 25 per norms H‘S ‘?e ¥
8. atatus of Acoustic Enclosure on D. G. Sets ; md‘_d g
8. Noise results of DG Sets Monitored during inspection $

10. Type & Quantity of Fuel used : 6\‘38"}6 i
(Separate for each source) » v ; :
11. Status of Alr Pollution Control Devices (APCD)

(2) Required or Not Rﬂ__q U—i red
(b) Provided or Not : w

{c) Detail of APCD provided with detail of all

Components. : E SP C% Sr%e )

(d) Whether Structurally adequate or Not _ : ltb‘s :
(€) Whether operating APCO Satisfactorily ¥ UY\‘I* No t " n o])e w.h\ﬂ')
12,  Whsather provided separats flow meters in case of wet '
scrubber VA
43.  iWhether maintained Log Book for consumption of : ea'p
Electricity/ Chemicals/ water for APCD, L"S ; ‘ k
14. Detail of treatment of effluent in case of wet scrubber N'ﬁ
& fts mode of disposal.
15. Whether provided Sampling arrangements : ‘f €A
on all stacks /chemneys Including DG Sets.

16.  Generzl Remarks

c Weter Consumption

1. Sources of water supply ' : W

- Detall of measuring devi ded g :
oo ey l;?;: ces provi : 'If any such as-ﬁow : L{%
3. Whether measuring devices has been sealed : "{:A :
4, Whether maintained the log book for supply of water ‘[24
from all sources & consumption for various uses.
S Detall of Water Consumption per day/ month
' (a) Domestic Purpose + UKk D
(b) Boiler / Cooling g » l
(¢) Industrial use (Easlly Biodegradable) : ¥ M
* (d) Tndustrial uss (Nt Easlly Biodegradabie) . 90 LD
8§ () Other Ny

6. General Remarks .

D  Water Poflution

- . 'f; “ I
1.  Source & processes of Water Poliution Including W Unl* &LOLS PTB
watar.treatmanblf any ‘E,T p wm RO !

Distiflery Manager ' : (heo_nr\l-l'ﬂ O)I T¢ , D¢,
60 KLPD Ethanol Plant
The Shahabad Co-cp, Sugar Mills Ltd,

Shahabad (M), Distt. Kurukshetrz
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v 8 No. of cutlets for discharge of effiuent

3 Quality of Effluent in KLD

4.  Status of Effluent Treatment Plant (ETP)/
Sewage Treatment Plant (STP)

(2) Required or Not

(b) Installed or Not

(c) Detall of STP/ETP Provided (if required) with
detail of zll components and technology used

(d) Whether structurally adequate or not

(e) Whether operating STP/ETP Satisfactorily

(f) Whether provided online chemical dozing system/
pH meter

5. ° Mode of Discharge of effluent

6. Name of Water reciplent body if any

A Detall of land in case effluent Is discharged for
percolation/ irrigation purpose with justification for
Its 100% utilization.

8, Status of ZLD as per CPCB directions If applicable :

s. Whether provided flow meters on outlet & inlet of
ETP/STP

10.  Whether provided separate electricity meter on
ETP/STP :

11. Whether maintained Log Book for consumption of
Electricity/ Chemicals/Quantity of efluent.

12, Status of online monitoring System, If applicable

13, General Remarks
E Hazardous Waste Management
1 Category of Hazardous Waste generated as per rules

- Type & Qty. of Hazardous Waste generated

3. Stock-Pile Quantity of Hazardous Waste
4, Mode of Disposal & n'eatmén}: of Haz. Waste
5. Size of Hazardous waste storage site

6. Display Board for Hazardous Waste at Factory Gate
" Provided or not

P %e agreement made with the service provider

Distillery Manager

62 KLPD Ethanol Plant

The Shahabad Co-op, Sugar Nills Ltd.
Shahabad (M.), Distt. Kurukshetra

Domestic: m

Trede: O 1 o
Domeste ASHAP ykLp -
raae.

Poguineel

' soen, 08 G Trap Equalipahim

{nls, -Bwu., waky fanls |
3 nL

Prrtatrm , scun.dw,cz,s.@“ 2
blbaylboban Ro-I, I meg

Domestic: Re de;l‘hl i N M

:’r_a;a: mnhu.a,gdwyka proudd

Ne
Urit s buged op 2LD &
irdreied PT> Gamnra

‘tes

Yes
. eE VR

(1) incinerable

recyclable
ii) disposable
for Jandfill

(iv) Total

=_ 1

10
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for disposal of hazardeus waste (if ves, give =
detail with validity

8. Details of Hazardous Waste transported to =
service provider

F Hazercous hamicais Nallt
. 4. wust & Qty: of Hazardous chemical 9
handled & used: (if any) with threshold

quantity

A Whether prepared on sits emergency plan and
., ‘taken Insurance policy under PLI Act, 1991.

3. Name of insurer agency with date & validity of policy

4, \ Whether Hazardous chernicals handling & J
storage: facility is adequate

‘G Said Uit B an Cihand Plant Jn Shahbad.
T &id und  eltained 'Ciro'grvmﬂ"‘ Roard -
At B B g e g pechom wwt @ nen
spevoBoned. s b Raw makesuad frem Suges> mill-
st hod iriolled QoTPH Bmler uhich WS
@a 553 O“”E“"u and TP wm Ro fr lm
Mos el & Sordric efbuand bread vand

Signature of the Officer/Officers .of
the Board who conducted (\the

inspection |
. Name & Designation

,9'1¢ u@nd'@'Y R ;
o e
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